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Details of train accidents

+2843. DR. SANJAY SINH: Will the Minister of RAILWAYS be pleased to

state:

(@) the number of train accidents taken place during the current year and the

last two years;
(b) the number of persons died and injured in these incidents;

(¢) the results of the investigation of these incidents and the action taken

thercon; and
(d) the measures being taken by Government to prevent train accidents?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN
GOHAIN): (a) and (b) Number of consequential train accidents (including incidents at
unmanned level crossings (UMLC) caused due to negligence of road vehicle users) and
number of persons killed and injured therein during the last two years i.e. 2014-15 and

2015-16 and in the current year till 30th November 2016 are given below:

Year No. of Accidents Killed Injured
2014-15% 135 292 457
2015-16@ 107 122 188
2016-17#Upto 8 185 242

November, 2016

* In 2014-15 out of 135, 50 consequential train accidents occurred at UMLCs caused due to
negligence of road vehicle users. In these accidents 130 persons were killed and 85 got injured.

@ In 2015-16 out of 107, 29 consequential train accidents occurred at UMLCs caused due to
negligence of road vehicle users. In these accidents 58 persons were killed and 41 got injured.

# 1In 2016-17 (upto November, 2016) out of 85, 14 consequential train accidents occurred at
UMLCs caused due to negligence of road vehicle users. In these accidents 29 persons were killed
and 16 got injured.

(©) All consequential train accidents on Indian Railways are inquired into either
by Commissioner of Railway Safety (CRS) under the Ministry of Civil Aviation or
Departmental Inquiry Committee of the Railway. During the last two years i.e. 2014-15,
2015-16 and the current year up to 30th November, 2016 altogether 327 accidents
(including incidents at unmanned level crossings due to negligence of road vehicle

users) occurred on Indian Railways. Out of the 327 accidents, 28 accidents have been

TOriginal notice of the question was received in Hindi.
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inquired by the Commission of Railway Safety and balance have been inquired into by
the Departmental Inquiry Committees of the zonal Railways. Based on the findings as
contained in accident inquiry reports (including prima-facie causes), 171 accidents were
caused due to Failure of Railway Staff, 112 due to Failure of persons other than Railway
staff (out of these, 93 accidents were at unmanned Railway crossings caused mainly
due to the negligence of road vehicle users and in 19 cases, other than Railway staffs
are involved), 8 due to failure of equipments, 6 due to Sabotage, 24 duc to Incidental
factors and 03 due to combination of factors. Causes in respect of 03 train accidents

could not be established or none held responsible.

Based on the recommendations/findings of the Commissioners of Railway Safety/
Departmental Inquiry Committees, the concerned departments of the Indian Railways
take suitable action. During 2014-15, 2015-16 and current year (up to 30th November,
2016), Major penalties were imposed on 199 and Minor penalties were imposed on 171
erring officials. Out of these, 113 Railway officials have been removed/dismissed from

Railway service during the mentioned period.

(d) Safety is accorded the highest priority by Indian Railways and all possible
steps are undertaken on a continual basis to prevent accidents and to enhance safety.
These include replacement of over-aged assets, adoption of suitable technologies for
upgradation and maintenance of track, rolling stock, signalling and interlocking systems,
safety drives, greater emphasis on training of officials and inspections at regular
intervals to monitor and educate staff for observance of safe practices. Safety devices/
systems being used to prevent accidents include complete track circuiting, provision
of Block Proving Axle Counters (BPAC), Auxiliary Warning System (AWS), Colour Light
LED Signals, Vigilance Control Device (VCD), usage of 60kg rails and Pre-stressed
Concrete Sleepers, long rail panels, better welding technology, progressive use of Linke
Hofmann Busch (LHB) Coaches, Centre Buffer Couplers with Integral Coach Factory
(ICF) Coaches, etc.

Pending railway projects in Himachal Pradesh

2844, SHRIMATI VIPLOVE THAKUR: Will the Minister of RAILWAY'S be pleased

to state:

(@) whether many on-going railway projects in Himachal Pradesh are more than
10 years old, if so, the details thereof;

(b) the broad reasons for the abysmal delay in implementation of these projects

and the fresh time-line fixed for their completion, and



